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OFFICE OF THE CHIEF JUDICIAL MAGISTRATE: EAST DISTRICT
KARKARDOOMA COURTS, DELHI

ORDER
Sub: Grant ofpowers of CJM to JMFCs on duty during the period 27.12.2025 to

31.12.2025.

It is hereby ordered that Ld. Judcial Magistrates First Class, East Distric:_:e::'or:ning duties
as Duty Magistrates during the period of 27.12.2025 to 31.12.2025 (both c'e_'-"s inclusive) shall
exercise the powers of Chief Judicial Magistrate, East District, in respect of .=..":j.' urgent or
administrative work requiring imn'1ed' It-atmntion. ' ‘ 1- _

. g :-D‘ ”\-My ,_,’__r \.\ (Rlfll-\Ll la...)
_ 3"“ \' -_\7é Chief Judicial .\lagistrate,(East)

l,/__T f District, Karltardooma Court, DelhiOs}, 32 utt 2025 _
No........... ../CJM/EAST/KKD/Delhi Dated: 26-12-202;»
Copy for information to:- '5 -
1 The Registrar General, High Courl of Delhi at New Delhi.
2 The Principal District & Sessions Judges (HQ)! West, Tis Hazari Courts, Delhi.
3 The Principal District & Session Judges East/North East/Shahdara, Karkardooma Courts, Delhi.
-l The Principal District & Session Judge Patiala House, New Delhi.
S The Principal District 8: Session Judges North/North West, Rohini, New Delhi.
6 The Principal District 8: Session Judge Dwarlta, New Delhi g
“ The Principal District 8: Session Judges South/South East, Saket, New Delhi. jg...
BThe C.\/1Ms of all Districts Tis Hazari (Central)/West, Patiala I-louse, Rohini (North)/North
West, Dwarka, Saket (South)/South-East, Karkardooma Courts (North-East)/Si-ID, Delhi. ' l ‘
9 The Secretary, DLSA East, Karkardooma Courts, Delhi. P
10 All the Metropolitan Magistrates, East District, Karkardooma Courts, Delhi. _"T,:l_'lf,;,‘_;‘5;-t, A
We Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
2 The lncharge Computer Branch, Karkardoorna Courts, Delhi.

13 Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi. iil§§§,:.;
14 Incharge Pool Car, Karkardoorna Courts, Delhi. j1:__,j;f‘_?§_..‘5_f"
15 lncharge Cash Branch, Karkardooma Courts, Delhi.
16 Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi. “ .. I;~;;;f7
17 Chief Public Prosecutor, Karkardooma Courts, East/North East, Delhi.
18 Secretary Shahdara Bar Association, Karkardooma Courts, Delhi. ' ' . I
19 Loclt Up Incharge, Karltardooma, Delhi.
20 Information Center, Karkardooma Courts, Delhi.
21 Video Conference Room, Karkardooma Courts, Delhi.
22 For uploading on layers V
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23 Office Order File. l
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Addl. Chief 1-; .
District, l\'a.-- 5


